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MATTERS RAISED WITH PERMISSION

Rape and murder of three minor sisters in Bhandara

district of Maharashtra
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THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): Please

continue,
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THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): Your time

i8 over.
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DR. BHALCHANDRA MUNGEKAR (Nominated): Sir, I do not want to repeat
what my earlier colleagues have mentioned. But since the culprit has not yet been
arrested for the offence of raping the three minor sisters of 11 years, 9 years and 6
years respectively, I do not, at all, have trust in the Police Department of the
Government of Maharashtra. [ demand an immediate CBI inquiry into it. The Central

Government must direct the State Government to act accordingly.

Secondly, I condemn, like the entire nation did, the rape of Nirbhaya, a few
days ago. But, Sir, what is surprising is, a few days back the entire middle class in
the country thronged the India Gate and the Rashirapati Bhavan. Where is this
middle class now? Are we dividing the insensitivity against rape along the caste
line? Thirdly, the Scheduled Castes and the Scheduled Tribes {(Prevention of
Atrocities) Act is not at all being implemented in the right spirit. So far as the
National Crime Records Bureau report of the Home Ministry is concerned, it is
shameful for the nation that - we are talking of women empowerment-annually, a
minimum of 1,000 rape incidents are taking place against the Scheduled Castes and
the Scheduled Tribe women. This is disgusting. Therefore, T demand that the Central
Government should immediately order a CBI inquiry and give direction to the State

Government accordingly. Thank you.

DR. NAJMA A. HEPTULLA: Sir, T just want to say one thing. 8aRT AfEaT
H3l1 ¥l dd1 8, feeell H T ST @is gall Sl oMl HEE fEar e I8l eI
HOAEIE A A AN, R SY BE TH SH dbd Wl AR W ga amhle e, @
aee H TEH] 99 g2l THe 9% UNeT AEd afew d@Y g T 9w A
FWAEe B e AR A I A1 B I8 BRI ARel WAl 49 £ W, AW wHe H
el o fF e @R % R’ ¥ e% Fee T g e # v &t & #1 \Ed
There is no question of sharam; we don't talk about sharam. ST % fFET 41 anfEsg
@, feel o & @ v wEY 21 wel WA Sf, S € aw gEEw fe owfgemen &
SOY U Bl YE €1 980 empowerment &1 s1@ A2 w2, ) @ wHn SR @)
FE FRE G, GBI Toela &1 & @xdl g1 I8 Agen g1 2 9 gge &1 4R gl
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THE VICE-CHAIRMAN (DR. E.-M. SUDARSANA NATCHIAPPAN): Now, Shri
Naresh Agrawal, Not present. Shri Tarun Vijay. ...(Inferrupfions)...

SHRI M. VENKAIAH NAIDU (Karnataka): Sir, I do not want to take the time
of the House. I would only politely make a request to the hon. Minister of
Parliamentary Affairs. He has heard the hon. Member from the ruling party also. It is
not a political issue. There is a sensitivity involved in this issue because three girls
had been kidnapped, alleged to have been raped and then murdered on 16th
February, and no action has been taken. It is a serious issue. I request the Minister
of Parliamentary Affairs to bring it to the attention of the hon. Home Minister, and
let him make a statement subsequently. Otherwise, it will send a wrong message. [
wonder whether he has carefully heard even what Dr. Mungekar said about the
reaction in Delhi to the previous incident and, subsequently, no action in the case of
Maharashtra because of the caste factor and all that. This will send a wrong
message. It is a fact that they were Dalit children. So, keeping in mind the sensitivity
involved, I would request the hon. Minister to convey this to the Home Minister

and let him make a statement at the earliest.
DR. NAIMA A. HEPTULLA: Sir, the Home Minister is also from Maharashtra.

SHRI RAMA CHANDRA KHUNTIA (Odisha): The Government should take

appropriate action on this serious issue. We all support it.

THE MINISTER OF STATE FOR PARLIAMENTARY AFFAIRS (SHRI RAJEEV
SHUKLAY: Sir, Smt. Rajani Patil and other hon. Members have raised a very serious
issue, and we are all concerned about it. T will, definitely, convey it to the Home
Minister who can, in turn, speak with the State Government and come back to the

House with the report.



